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(c) whether Government have decided
to Eklectrify those Villages in 1982-83; and

(d) if so, details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) Yes, Sir. In
Patna district of Bihar, out of 1311
villages, 1164 villages were electrified
upto the end of March, 1982.

(b) 147 villages of Patna distrigd were
yet to be electrified as on 31-3-1982.
These have already been included for
electrification under the rural electrifica-
tion schemes sanctioned by Rural Electri-
fication Corporation.

Al

(c) and (d). According io the cons-
tructed schedule envisaged under the
projects, the remaining 147 villages
covered for electrification under the pro-
jects sanctioned by Rural Electrification
Corporation are expecteg to be eelctrified
by the end of March, 1985.
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Sex Nudity Vulgaress in  South ¥idan
Films

2665. DR. A. U. AZMI: Wifl the
Minister of INFORMATION = AND
BROADCASTING be pleased to stadte:

(a) whether it & a fact that there is &
clear notion in the minds of the flms
producers in South India that sex sells and
as a result of this the sex, nudity, vulgarity
is the main theme of South Indian films;

(b) whether Madras Censor Board has
taken objection to the increasing nudity and
vulgarity shown in the South Indian films
and Set to apply its scissors consequent to-
which the Producers boycotted the Madras
Censors and lobbied in New Delhi;

(c) if so, what are the full facts thereof
and steps being taken to check the nudity
violence, drinking and vulgarity in the
Indian films, more so in South Indian
Films; and

(d) if not, reasons thereof?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI VASANT
SATHE): (a) to (d) One cannot genera-
lise and say that all South Indian film
producers feel that sex sells and that the
main theme of South Indian films is sex,
nulity and vulgarity. Films presented to
the Board of Film Censors for certification
do contain inter alia scenes of sex and
undity. However, before certifying films,
the Board deletes the scenes considered
objectionable in terms of the guidelines.
Recently there have beeg complaints about
the working of the Madras Censors Board.
The main criticism is that different stan-
dards of censorship are being adopted by
different offices of the Board, as also that
there are variations in standards adopted
in respect of different language filoms In
a memorandum submitted to officers of the
Government of India who visited Madras
on 11-6-82, the South India Film Chamber’
of Commerce (acting for the South Indian
Film Tndustry) mentioned that:

“the film industry in the South res-
rets that it became necessary to resort
{o the extreme step of boycotting of
the local regional office from the 10th
June, 1982”.





